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T ST 3T STEET ST ST VRt A=At o gAaTs o TETq a7 UHT 32 S+ 7 o T, (R Frs 2, oo
TETH YIS ATA9TF THE, AT G AT AT AT T ST T T AT STATATT HL FHT |

I<h sAferfera it e 3 it IT-4TRT (2) F 7f werw wrfersTe grer oAt A e oft sraer sifaw

T |
TH ATAGAAT 6 AT AT ATAT A 6 TG AL A A1 FLH TEHEN % I FATAT | 3T
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |

ALIAT

SEET T & TP TSEE 55 F AT, 277.44 | T5.1#1.292.62 T FETT - aretigeT § 2
U + U FwT SHET Tre a2 AT siT qedieer & forw sreta it ST areft St TR eEr 6

afga sfer =1 |@fera fFawr
TS FT AT ST ot &7 9 S RigR
EALED ER MRS A FT &R || FR At aFla | g F1 s I FT AR
e (RISIRESIS) R
1 2 3 4 5 6
AT & A AR
T T ATH: STALETET AGHHE
1 2512/2744 RS TR 0.004 (ZF=a7) 0.004
e T ATH: Heq e
2 2633/3534 RS TR 0.0041 (Z%eaT) 0.0041
3 2858 IGEl RESREES 0.0047 (F%aT ) 0.0047
4 2858/3574 RS TR 0.0036 (zFa7) 0.0036
5 2858/3575 RS TR 0.0029 (z#ea7) 0.0029
6 2862 fasft LUIETEEY 0.0849 (gFe7¥ ) 0.0849
7 2863 fasft LUIETECES 0.0071 (%) 0.0071
8 2864 IGEl LD R 0.1074 (F%aT ) 0.1074
9 2866 IGEl LD TR 0.0192 (F#a7) 0.0192
10 2868 fasft LUIEECES 0.0356 (%77 0.0356
11 3390 fasft RESRPE] 0.0233 (gFe7¥) 0.0233
ITTe T ATH: AT
12 1616 fasft RESRPE] 0.004 (FF47) 0.004
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13 1708 LTS m _ 0.0025 (ZFaY ) 0.0025
14 1709 IEEL LD IETS RS 0.0089 (FFa7 ) 0.0089
15 1710 EEL LLDIETS Ry 0.0086 (FFaY ) 0.0086
16 1711 IBEL LD IET RS 0.0137 (FFa7) 0.0137
17 1733 IGELl RESEPRE 0.002 (F%a7 ) 0.002
18 1741 BEL RESRRE 0.005 (3%47 ) 0.005
19 1745 IEEL LD IETS RS 0.0036 (FFa7 ) 0.0036
20 1746 EEL RESERE 0.004 (FF7X) 0.004
i
21 1747 GREARA] _ 0.0486 (ZF47 ) 0.0486
22 1748 GECARA} i 0.0607 (%37 ) 0.0607
LDIETa S
i
23 1749 GREARA] _ 0.0486 (ZF47 ) 0.0486
24 1750 GREARAS T 0.0119 (FF¥) 0.0119
WfTehea?
25 1751 GREARAS W 0.012 (FF47) 0.012
T iFeT
26 1752 BELI LLDIETS Ry 0.0133 (FFa¥) 0.0133
UEEIKIHE T EEEII
27 572 BELI RESERE 0.003 (FFTX) 0.003
28 661 RELl WA 0.001 (ZF=a¥) 0.001
29 662 IBELl TifieeaT 0.1134 (F%aT) 0.1134
30 663 IGEl LD R 0.0972 (F%aT ) 0.0972
31 667 IREL W 0.0364 (247 ) 0.0364
32 668 IGEl Tt 0.0324 (F%aT ) 0.0324
33 669 RELl W 0.0648 (247 ) 0.0648
34 670 BEL LLDIETS Ry 0.0473 (ZFTT) 0.0473
35 671 BEL LD IET RS 0.0073 (FFa7 ) 0.0073
36 672 IGELl T 0.0243 (3%7) 0.0243
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37 686/3030 EEL RESERE 0.1093 (2%47 ) 0.1093
38 687 BEL LLDIETS Ry 0.0486 (ZF4T ) 0.0486
39 688 EEL RESERE 0.0405 (Z%47 ) 0.0405
40 689 IBELl RESERE 0.0567 (247 ) 0.0567
41 690 BELI LLDIETS Ry 0.0263 (ZF47 ) 0.0263
42 691 EEL LLDIETS RN 0.0041 (Z%47 ) 0.0041
43 692 BEL LLDIETS Ry 0.0202 (ZF47 ) 0.0202
44 695 EEL LD IETS Ry 0.0008 (ZFa7 ) 0.0008
GiG]
45 711 BELI _ 0.0324 (Z%F47 ) 0.0324
46 714 IGEl Tt 0.0219 (F%T) 0.0219
47 715 BELI LLDIETS Ry 0.0426 (ZF4T ) 0.0426
48 716 BELI LLDIETS Ry 0.0037 (247 ) 0.0037
49 767/1690 EEL LLDIETS RN 0.0254 (Z%a7 ) 0.0254
50 768 BEL LD iET RS 0.0253 (FFa7 ) 0.0253
51 768/1924 BELI LD IET Ry 0.0252 (ZFa7 ) 0.0252
52 768/1939 BEL LD iET RS 0.0253 (FFa7 ) 0.0253
53 768/1946 BEL LD iET RS 0.0253 (FFa7 ) 0.0253
54 768/1955 IGEl T 0.1014 (3% ) 0.1014
55 778 BEL LD iET RS 0.1053 (FFaT ) 0.1053
56 779 BELI LLDIETS Ry 0.0283 (247 ) 0.0283
57 780 IREL WA 0.0364 (247 ) 0.0364
58 781 IREL WA 0.0769 (247 ) 0.0769
59 782 BEL LD IET Ry 0.1296 (ZF47 ) 0.1296
60 789 LA W 0.0041 (37 ) 0.0041
LD 1ETa kS
61 790 BEL RESERE 0.0041 (247 ) 0.0041
62 791 RELl W 0.0324 (Z%47 ) 0.0324
63 792 BEL LLDIET Ry 0.0607 (247 ) 0.0607
64 793/3034 IGEl RESREES 0.085 (gFa7) 0.085
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ATTe T ATH: ATEYL

65 699 LLDIETS Ry 0.0122 (FFa¥) 0.0122
66 700 LLDIET Ry 0.0065 (247 ) 0.0065
67 700/3341 RESRRE] 0.0033 (FFa7 ) 0.0033
68 703 T 0.0037 (Z%47 ) 0.0037

LLDIETa K8

69 708 RESERE 0.0168 (FFT¥ ) 0.0168
70 708/3379 RESRRE] 0.0051 (FF47 ) 0.0051
71 709 LLDIETS Ry 0.0049 (FFa ) 0.0049
72 729/3441 RESRRES 0.0116 (FFaT ) 0.0116
73 730 RESERE 0.0092 (FFa ) 0.0092
74 731 REEERE 0.01 (FFAX) 0.01
75 732 LD iET RS 0.0103 (FFaT ) 0.0103
76 733 RESERE 0.0105 (ZFa¥ ) 0.0105
77 733/3470 REEERE 0.0017 (Z%4Y ) 0.0017
78 734 LD IET Ry 0.0142 (FFa¥) 0.0142
79 735 LD iET RS 0.005 (F%a¥ ) 0.005
80 736 LD iET RS 0.0049 (FFaT ) 0.0049
81 752/3467 RESERE 0.0114 (FFT) 0.0114
82 808 W _ 0.0018 (ZF4T ) 0.0018
83 809 RESERE 0.002 (FF7X) 0.002
84 809/3331 REEERE 0.0005 (Z&47 ) 0.0005
85 811 LD R 0.0011 (FFaT ) 0.0011
86 812 RESERE 0.0014 (ZFIT) 0.0014
87 813 REEERE 0.0008 (Z&47 ) 0.0008
88 816 RESERE 0.0018 (FFaT ) 0.0018
89 817 REEERE 0.0012 (Z&47 ) 0.0012
90 818 LLDIET Ry 0.0015 (ZFIT ) 0.0015
91 819 RESERE 0.0012 (ZFIT) 0.0012
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92 820 EEL RESERE 0.0025 (Z&a7 ) 0.0025

Tie T A ST

93 1121 IGEl TIftwea 0.0026 (%7 ) 0.0026

94 1122 IEEL RESRRE] 0.0026 (FFa7 ) 0.0026

95 1125 IEEL RESRRE] 0.0013 (FFa7 ) 0.0013

96 1125/2990 EEL RESERE 0.0013 (Z%47 ) 0.0013

97 1127 BEL RESRRE 0.001 (FFa7) 0.001

08 1127/3941 EEL RESERE 0.0045 (ZFa ) 0.0045

99 1128 REL RESRRES 0.0025 (FFa7 ) 0.0025

100 1145 LTS o 0.0008 (ZFa ) 0.0008
LDIETa S

101 1146 REL LD iET RS 0.0027 (ZFaT ) 0.0027

102 1147 REL RESRRES 0.0076 (FFaT ) 0.0076

103 1149 EEL RESERE 0.003 (F7X) 0.003
I

104 1150 GREARA] _ 0.0003 (FFa7 ) 0.0003

T T ATH: TR

105 378 BEL LD iET RS 0.0891 (FFaT ) 0.0891

106 384 BELI LLDIETS Ry 0.0486 (FFT¥ ) 0.0486

107 386 IGEl LD R 0.0121 (F%aT) 0.0121

T &7 ATH: gl

108 186 BEL T 0.0029 (FFIT ) 0.0029
LD ETC kY

T T ATH: ATATGAIL

109 328/362 IREL RESERE 0.0012 (ZFIT ) 0.0012

110 328/375 IREL REEERE 0.0036 (247 ) 0.0036

UEKIKICHE GRS

111 1002 SEENRY Tt eaY 0.0027 (%37 ) 0.0027

112 1003 GECARA} T 0.0031 (37 ) 0.0031

113 1201 BEL LD IET RS 0.0142 (FFa7) 0.0142

114 1202 BEL W 0.0122 (z%47 ) 0.0122
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115 1203 T 0.0107 (3%%) 0.0107
116 1206/1565 RESRRE 0.0071 (FFaT ) 0.0071
117 1207 LD iET RS 0.0184 (Z%47 ) 0.0184
118 1208/1453 LD IET RS 0.01 (3% 0.01
119 1209 RESERE 0.0248 (ZF4T ) 0.0248
120 1214 RESERES 0.0114 (FFAT) 0.0114
121 1215 RESERE 0.0128 (ZF47 ) 0.0128
122 1216 RESERE 0.0081 (F%47 ) 0.0081
123 1217 REEERE 0.005 (Fa¥) 0.005
124 1220 REEERE 0.0071 (Z%F4T ) 0.0071
125 294 T 0.0056 (%7 ) 0.0056
LD TR

126 299 REEERE 0.006 (FI¥) 0.006
127 300 RESERE 0.0013 (Z%47 ) 0.0013
128 301 RESRRES 0.0016 (FFaT ) 0.0016
129 320 RESERE 0.0009 (ZF47 ) 0.0009
130 321 RESRRES 0.0006 (FFa7 ) 0.0006
131 322 RESRRES 0.0016 (FFaT ) 0.0016
132 325 RESERE 0.0021 (ZF47 ) 0.0021
133 326 RESRRES 0.0024 (FFaT ) 0.0024
134 330 RESERE 0.0027 (2547 ) 0.0027
T T ATH: AT

135 181/3331 REEERE 0.0043 (Z%47 ) 0.0043
136 181/3373 RESERE 0.0043 (ZF47 ) 0.0043
137 560/3337 REEERE 0.0072 (Z%47 ) 0.0072
138 561 TifieeaT 0.0102 (F%a7 ) 0.0102
139 562 Tifiea 0.0141 (3T 0.0141
140 563 WA 0.0105 (Z&47 ) 0.0105
141 564 LLDIET Ry 0.0093 (ZF47 ) 0.0093
142 565 W 0.0031 (Z%47 ) 0.0031
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143 567 EEL LLDIETS RN 0.0115 (Z%47 ) 0.0115
144 568 IGELl LU IET Y 0.0144 (Z%47) 0.0144
145 575 EEL RESERE 0.0004 (Z%47 ) 0.0004
146 575/3387 IGEl RESREE 0.0004 (%37 ) 0.0004
147 575/3388 IGEl RESREE] 0.0004 (%37 ) 0.0004
148 95 IGELl T 0.0055 (%47 ) 0.0055
T T AT T BATIIC
149 271 IGEl Tt 0.001 (F%a7) 0.001
150 271/591 REL RESRRES 0.001 (F%a¥) 0.001
151 271/592 REL RESRRES 0.002 (F%a¥) 0.002
152 428/590 EEL RESERE 0.002 (ZFa¥) 0.002
153 430 BELI REEERE 0.0056 (ZFIT ) 0.0056
154 430/591 EEL RESERE 0.0039 (Z%47 ) 0.0039
155 431 BELI REEERE 0.0114 (BF47 ) 0.0114
156 432 BEL LD iET RS 0.0503 (FFa7 ) 0.0503
UEEIKILHEVICE |
157 178/410 BEL RESRRES 0.0025 (FFa7 ) 0.0025
158 246 BELI LD IET Ry 0.0008 (ZFa7 ) 0.0008
159 246/406 BEL RESRRES 0.0035 (FFa7 ) 0.0035
160 246/429 BEL RESRRES 0.0017 (FFaT ) 0.0017
161 246/439 BELI RESERE 0.0009 (ZF47 ) 0.0009
162 247 IGEll RESEPRE 0.003 (F#a7) 0.003
163 248 BEL LD IET Ry 0.0068 (ZFT7 ) 0.0068
164 350 GECARA} W 0.0071 (37 ) 0.0071
LD 1ETa kS
165 351 BEL LD IET Ry 0.0084 (247 ) 0.0084
T &7 ATH: IAfedT
166 11/836 IREL REEERE 0.0012 (Z&a7 ) 0.0012
167 29/870 BEL ELIRPE] 0.004 (Z&7¥) 0.004
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T T AT SIS ermad
168 2540 LLDIETS Ry 0.0041 (ZFaT) 0.0041
169 362 LLDIET Ry 0.004 (ZFa¥) 0.004
170 363 LLDIETS Ry 0.0019 (FFIT) 0.0019
171 367 LLDIETS Ry 0.0016 (FFTT) 0.0016
172 368 RESERE 0.01 (FAX) 0.01
173 862 LLDIETS Ry 0.0081 (ZFTT ) 0.0081
174 940 TfieeaT 0.0061 (F%aT ) 0.0061
175 940/3540 LD IET RS 0.0036 (ZFa7 ) 0.0036
176 941 LD IET RS 0.0055 (ZFa7 ) 0.0055
177 942 BEL LD IETS Ry 0.0061 (FFaT ) 0.0061
178 943 REL LD iET RS 0.0067 (ZFa7 ) 0.0067
179 944 IGELl RESERE 0.0073 (%37 ) 0.0073
180 945 REL LD iET RS 0.0073 (FFaT ) 0.0073
181 946 BEL LD iET RS 0.0109 (FFaT ) 0.0109
Total 2.9822

[®T. §. RO/BBSR/11011/NH/IAHE/39/Smbp-Nuagaon/2017/3A]
ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 1964(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
for widening and strengthening 2L+PS of Kandarpur-Balikuda from Km. 277.44 to Km. 292.62 of NH-55 in the district
of Jagatsinghpur in the state of ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Biridi in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures for widening and strengthening to 2L+PS
Kandarpur-Balikuda from Km. 277.44 to Km. 292.62 of NH-55 in the district of Jagatsinghpur in the state of

ODISHA

|State: ODISHA ||District: Jagatsinghpur |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L 1| 2 L3 L4 | 5 | 6 |
[Taluk: Biridi |
|Village: Uttarasasan Mahajansahi |
I 2512/2744 ||Private |Agriculture || 0.004 (Hectare )| 0.004]
|Village: Madhyasasan |
2 |l2633/3534 ||Private |Agriculture || 0.0041 (Hectare )| 0.0041]
13 2858 ||Private |[Residential || 0.0047 (Hectare )| 0.0047|
l4 |12858/3574 ||Private |Agriculture || 0.0036 (Hectare )| 0.0036|
5 |2858/3575 ||Private |Agriculture || 0.0029 (Hectare )| 0.0029]
l6 2862 ||Private |Agriculture || 0.0849 (Hectare )| 0.0849)|
7 12863 ||Private |Agriculture || 0.0071 (Hectare )| 0.0071]|
B 2864 ||Private |Agriculture || 0.1074 (Hectare )| 0.1074]
l9 12866 ||Private |Agriculture || 0.0192 (Hectare )| 0.0192]
|10 ||2868 ||Private ||Agriculture || 0.0356 (Hectare )|| 0.0356|
11 3390 ||Private |[Residential || 0.0233 (Hectare )| 0.0233]
|Village: Nuadhana |
|12 ||1616 ||Private ||Residentia1 || 0.004 (Hectare )|| 0.004|
13 1708 Government i;ﬁcul e 0.0025 (Hectare ) 0.0025
14 1709 ||Private |Agriculture || 0.0089 (Hectare )| 0.0089)|
15 1710 ||Private |Agriculture || 0.0086 (Hectare )| 0.0086|
16 1711 ||Private |Agriculture || 0.0137 (Hectare )| 0.0137]
17 1733 ||Private |[Residential || 0.002 (Hectare )| 0.002]
|18 ||1741 ||Private ||Residentia1 || 0.005 (Hectare )|| 0.005|
19 ||1745 ||Private |Agriculture || 0.0036 (Hectare )| 0.0036|
|20 ||1746 ||Private ||Residentia1 || 0.004 (Hectare )|| 0.004|
21 1747 Government Eg‘icul e 0.0486 (Hectare ) 0.0486
22 1748 Government i;ﬁcul wre 0.0607 (Hectare ) 0.0607
23 1749 Government Eg‘icul e 0.0486 (Hectare ) 0.0486
24 1750 Government i;ﬁcul wre 0.0119 (Hectare ) 0.0119
25 1751 Government Eg‘icul e 0.012 (Hectare ) 0.012
126 1752 ||Private |Agriculture || 0.0133 (Hectare )|| 0.0133)|
|Village: Kulakaijanga |
[27 572 ||Private |[Residential || 0.003 (Hectare )| 0.003]
28 ll661 ||Private |Agriculture || 0.001 (Hectare )| 0.001]
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129 ll662 ||Private |Agriculture || 0.1134 (Hectare )| 0.1134|
|3O ||663 ||Private ||Agriculture || 0.0972 (Hectare )|| 0.0972|
|31 ”667 ||Private ||Agriculture ” 0.0364 (Hectare )“ 0.0364|
132 |l668 ||Private |Agriculture || 0.0324 (Hectare )| 0.0324]
133 669 ||Private |Agriculture || 0.0648 (Hectare )| 0.0648)|
[34 |l670 ||Private |Agriculture || 0.0473 (Hectare )| 0.0473]
135 ll671 ||Private |Agriculture || 0.0073 (Hectare )| 0.0073|
|36 ||672 ||Private ||Agriculture || 0.0243 (Hectare )|| 0.0243|
137 |l686/3030 ||Private |[Residential || 0.1093 (Hectare )| 0.1093]
|38 ”687 ||Private ||Agriculture ” 0.0486 (Hectare )“ 0.0486|
139 ||688 ||Private |[Residential || 0.0405 (Hectare )| 0.0405|
40 |l689 ||Private |[Residential || 0.0567 (Hectare )| 0.0567|
l41 ll690 ||Private |Agriculture || 0.0263 (Hectare )| 0.0263)|
42 |l691 ||Private |Agriculture || 0.0041 (Hectare )| 0.0041]
43 |l692 ||Private |Agriculture || 0.0202 (Hectare )| 0.0202]
l44 |l695 ||Private |[Agriculture || 0.0008 (Hectare )| 0.0008)|
45 711 Private I:;licul e 0.0324 (Hectare ) 0.0324
l46 714 ||Private |Agriculture || 0.0219 (Hectare )| 0.0219]
47 715 ||Private |Agriculture || 0.0426 (Hectare )| 0.0426|
|48 ||716 ||Private ||Agriculture || 0.0037 (Hectare )|| 0.0037|
49 l767/1690 ||Private |Agriculture || 0.0254 (Hectare )| 0.0254]
50 ||768 ||Private |Agriculture || 0.0253 (Hectare )| 0.0253)|
51 |768/1924 ||Private |Agriculture || 0.0252 (Hectare )| 0.0252]
52 ||768/1939 ||Private |Agriculture || 0.0253 (Hectare )| 0.0253]
53 ||768/1946 ||Private |Agriculture || 0.0253 (Hectare )| 0.0253)|
|54 ||768/1955 ||Private |Agriculture || 0.1014 (Hectare )| 0.1014]
55 1778 ||Private |Agriculture || 0.1053 (Hectare )| 0.1053]
|56 1779 ||Private |Agriculture || 0.0283 (Hectare )| 0.0283)|
57 ||780 ||Private |Agriculture || 0.0364 (Hectare )| 0.0364]
|58 ||781 ||Private |Agriculture || 0.0769 (Hectare )| 0.0769)|
59 ||782 ||Private |[Agriculture || 0.1296 (Hectare )| 0.1296|
60 789 Government I:;‘icul e 0.0041 (Hectare ) 0.0041
l61 |[790 ||Private |[Residential || 0.0041 (Hectare )|| 0.0041]|
62 791 ||Private |Agriculture || 0.0324 (Hectare )| 0.0324|
63 792 ||Private |Agriculture || 0.0607 (Hectare )| 0.0607|
l64 179313034 ||Private |[Residential || 0.085 (Hectare )| 0.085)|
|Village: Chandpur |
l65 699 ||Private |Agriculture || 0.0122 (Hectare )| 0.0122]
l66 ||700 ||Private ||Agriculture || 0.0065 (Hectare )|| 0.0065|
67 |[700/3341 ||Private |[Residential || 0.0033 (Hectare )| 0.0033|
68 703 Private I:;‘icuhure 0.0037 (Hectare ) 0.0037
69 ||708 ||Private |Residential || 0.0168 (Hectare )|| 0.0168|




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

170 |708/3379 ||Private |[Residential || 0.0051 (Hectare )| 0.0051]|
|71 ||709 ||Private ||Agriculture || 0.0049 (Hectare )|| 0.0049|
72 |729/3441 ||Private |[Residential || 0.0116 (Hectare )| 0.0116|
173 1730 ||Private |[Residential || 0.0092 (Hectare )| 0.0092]
2 1731 ||Private |[Residential || 0.01 (Hectare )|| 0.01]
75 732 ||Private |Agriculture || 0.0103 (Hectare )| 0.0103]
76 733 ||Private |[Residential || 0.0105 (Hectare )| 0.0105|
177 1733/3470 ||Private |[Residential || 0.0017 (Hectare )| 0.0017|
78 ||734 ||Private |Agriculture || 0.0142 (Hectare )| 0.0142]
179 735 ||Private |Agriculture || 0.005 (Hectare )| 0.005|
180 1736 ||Private |Agriculture || 0.0049 (Hectare )| 0.0049)|
81 ||752/3467 ||Private |[Residential || 0.0114 (Hectare )| 0.0114]
82 808 Private I:;’icul e 0.0018 (Hectare ) 0.0018
83 |[809 ||Private |[Residential || 0.002 (Hectare )| 0.002]
(84 |809/3331 ||Private |[Residential || 0.0005 (Hectare )| 0.0005|
185 ll811 ||Private |Agriculture || 0.0011 (Hectare )| 0.0011]|
86 |ls12 ||Private |Residential || 0.0014 (Hectare )| 0.0014]
87 813 ||Private |[Residential || 0.0008 (Hectare )| 0.0008|
88 816 ||Private [Residential || 0.0018 (Hectare )| 0.0018|
89 |l817 ||Private |Residential || 0.0012 (Hectare )| 0.0012]
90 818 ||Private |Agriculture || 0.0015 (Hectare )| 0.0015]
91 819 ||Private |[Residential || 0.0012 (Hectare )| 0.0012|
92 [l820 ||Private |Residential || 0.0025 (Hectare )| 0.0025]
|Village: Hajipur |
93 1121 ||Private |Agriculture || 0.0026 (Hectare )|| 0.0026|
|94 1122 ||Private ||[Residential || 0.0026 (Hectare )|| 0.0026|
95 1125 ||Private |[Residential || 0.0013 (Hectare )| 0.0013]
96 [[1125/2990 ||Private |[Residential || 0.0013 (Hectare )| 0.0013)|
|97 ||1 127 ||Private ||Residentia1 || 0.001 (Hectare )|| 0.001|
|98 [[1127/3941 ||Private |[Residential || 0.0045 (Hectare )| 0.0045]
|99 ||1 128 ||Private ||Residentia1 || 0.0025 (Hectare )|| 0.0025|
100 1145 Government I:;‘icul e 0.0008 (Hectare ) 0.0008
101 1146 ||Private ||Agriculture || 0.0027 (Hectare )|| 0.0027|
[102 1147 ||Private |[Residential || 0.0076 (Hectare )| 0.0076|
[103 1149 ||Private ||[Residential || 0.003 (Hectare )| 0.003]
104 1150 Government i;ﬁcul wre 0.0003 (Hectare ) 0.0003
|Village: Nuapari |
105 378 ||Private ||Agriculture || 0.0891 (Hectare )|| 0.0891]
106 384 ||Private |Agriculture || 0.0486 (Hectare )|| 0.0486|
[107 1386 ||Private |Agriculture || 0.0121 (Hectare )| 0.0121]
|Village: Pandia |
108 186 Private IZ;ECHI e 0.0029 (Hectare ) 0.0029
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|Village: Anantabrahmapur

[109 |328/362 ||Private |[Residential || 0.0012 (Hectare )| 0.0012|
[110 3281375 ||Private |[Residential || 0.0036 (Hectare )| 0.0036|
|Village: Budhapara |
|1 11 ||1002 ||Government ||Agriculture || 0.0027 (Hectare )|| 0.0027|
[112 1003 ||Government  ||Agriculture || 0.0031 (Hectare )| 0.0031]
113 1201 ||Private |Agriculture || 0.0142 (Hectare )| 0.0142]
|1 14 ||1202 ||Private ||Agriculture || 0.0122 (Hectare )|| 0.0122|
115 ||1203 ||Private |Agriculture || 0.0107 (Hectare )| 0.0107|
116 [1206/1565 ||Private |[Residential || 0.0071 (Hectare )| 0.0071|
117 1207 ||Private |Agriculture || 0.0184 (Hectare )| 0.0184|
118 [1208/1453 ||Private |Agriculture || 0.01 (Hectare )| 0.01]
119 |[1209 ||Private |[Residential || 0.0248 (Hectare )| 0.0248)|
[120 1214 ||Private |Residential || 0.0114 (Hectare )| 0.0114]
[121 1215 ||Private |[Residential || 0.0128 (Hectare )| 0.0128]
[122 1216 ||Private [Residential || 0.0081 (Hectare )| 0.0081]|
|123 ||1217 ||Private ||Residentia1 || 0.005 (Hectare )|| 0.005|
[124 1220 ||Private |[Residential || 0.0071 (Hectare )| 0.0071]
125 294 Private I:;’iculmre 0.0056 (Hectare ) 0.0056
|126 ||299 ||Private ||Residentia1 || 0.006 (Hectare )|| 0.006|
[127 300 ||Private |[Residential || 0.0013 (Hectare )| 0.0013]
|128 ||301 ||Private ||Residentia1 || 0.0016 (Hectare )|| 0.0016|
|129 ||320 ||Private ||Residentia1 || 0.0009 (Hectare )|| 0.0009|
[130 321 ||Private |[Residential || 0.0006 (Hectare )| 0.0006|
|131 ||322 ||Private ||Residentia1 || 0.0016 (Hectare )|| 0.0016|
132 ||325 ||Private |Residential || 0.0021 (Hectare )| 0.0021]
[133 326 ||Private |[Residential || 0.0024 (Hectare )| 0.0024]
[134 1330 ||Private |[Residential || 0.0027 (Hectare )| 0.0027|
|Village: Gopinathpur |
[135 |181/3331 ||Private |[Residential || 0.0043 (Hectare )| 0.0043]
[136 181/3373 ||Private |[Residential || 0.0043 (Hectare )| 0.0043)|
[137 ||560/3337 ||Private |Residential || 0.0072 (Hectare )| 0.0072]
1138 |l561 ||Private |Agriculture || 0.0102 (Hectare )|| 0.0102|
[139 ||562 ||Private |Agriculture || 0.0141 (Hectare )| 0.0141]|
140 ||563 ||Private |Agriculture || 0.0105 (Hectare )| 0.0105]
141 ||564 ||Private |Agriculture || 0.0093 (Hectare )|| 0.0093)|
[142 ||565 ||Private |Agriculture || 0.0031 (Hectare )| 0.0031]
[143 ||567 ||Private |Agriculture || 0.0115 (Hectare )| 0.0115]
144 ||568 ||Private |Agriculture || 0.0144 (Hectare )|| 0.0144|
145 575 ||Private |[Residential || 0.0004 (Hectare )| 0.0004|
[146 ||575/3387 ||Private |Residential || 0.0004 (Hectare )| 0.0004]
[147 ||575/3388 ||Private |[Residential || 0.0004 (Hectare )|| 0.0004]
148 ||o5 ||Private [Agriculture || 0.0055 (Hectare )| 0.0055|

|Village: Tanchanabrahmapur
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[149 271 ||Private |Agriculture || 0.001 (Hectare )| 0.001]
[150 271/591 ||Private |[Residential || 0.001 (Hectare )| 0.001]
151 271/592 ||Private |[Residential || 0.002 (Hectare )| 0.002]
152 11428/590 ||Private |[Residential || 0.002 (Hectare )| 0.002]
153 11430 ||Private |[Residential || 0.0056 (Hectare )| 0.0056|
154 [l430/591 ||Private |[Residential || 0.0039 (Hectare )| 0.0039|
155 431 ||Private |[Residential || 0.0114 (Hectare )| 0.0114]
|156 ||432 ||Private ||Agriculture || 0.0503 (Hectare )|| 0.0503|
|Village: Anakhia |
157 [l178/410 ||Private |[Residential || 0.0025 (Hectare )| 0.0025|
158 |l246 ||Private |Agriculture || 0.0008 (Hectare )| 0.0008)|
[159 |l246/406 ||Private |[Residential || 0.0035 (Hectare )| 0.0035|
[160 |l246/429 ||Private |[Residential || 0.0017 (Hectare )| 0.0017|
|161 ||246/439 ||Private ||Residentia1 || 0.0009 (Hectare )|| 0.0009|
[162 247 ||Private |[Residential || 0.003 (Hectare )| 0.003|
l163 ||l248 ||Private |Agriculture || 0.0068 (Hectare )| 0.0068)|
164 350 Government IZ"“. 0.0071 (Hectare ) 0.0071
griculture
165 351 ||Private |Agriculture || 0.0084 (Hectare )| 0.0084]
[Village: Dandilo |
166 ll11/836 ||Private |Residential || 0.0012 (Hectare )| 0.0012]
[167 |29/870 ||Private [Commercial || 0.004 (Hectare )| 0.004]
|Village: sarheisasan |
168 2540 ||Private |Agriculture || 0.0041 (Hectare )| 0.0041]
[169 362 ||Private |Agriculture || 0.004 (Hectare )| 0.004]
[170 363 ||Private |Agriculture || 0.0019 (Hectare )| 0.0019)|
[171 367 ||Private |Agriculture || 0.0016 (Hectare )| 0.0016|
[172 368 ||Private |[Residential || 0.01 (Hectare )| 0.01]
[173 862 ||Private |Agriculture || 0.0081 (Hectare )| 0.0081]|
[174 llo40 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061|
[175 ||940/3540 ||Private |Agriculture || 0.0036 (Hectare )| 0.0036|
|176 ||941 ||Private ||Agriculture || 0.0055 (Hectare )|| 0.0055|
[177 |lo42 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061]
1178 943 ||Private |Agriculture || 0.0067 (Hectare )|| 0.0067|
[179 ||944 ||Private |[Residential || 0.0073 (Hectare )| 0.0073)|
180 |lo4s ||Private |Agriculture || 0.0073 (Hectare )| 0.0073]
181 ||946 ||Private |Agriculture || 0.0109 (Hectare )|| 0.0109|
| Total|| 2.9822|
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